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" AHMEDABAD BENCH
AHMEDABAD -

IA 248, 249/2017; I’A 209 of 2017, T.P. No. 206- A to F of ZOTk

In T.P. No. 206/397- 398/NCLT-;AHM/’ZG16(Neut)

CA 201/2011 232/2012, 240/2012, 167/2015 7072016, CA__ /2017 i m
. C.P. No. 82/397- 398/CLB/MB/2011(0Id)

Coram: Hen'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABA
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 03.11.2017 |

Name of the Company: Enercon Gmbh
Vs,

Wind World India Ltd. & Ors.
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Leamed Senior Advocate Mr. Saurabh Separkar with Learned Advocate Ms. Kanika

Sharma with Leamed Advacate Ms. Shaheda Madraswala present for Original
Peﬁtmner _ . -

5 E Leamad Semor Advocate Mr Venkatesh Dhond with Learned Advocate Mr. Shyam
Kapadia with Learned Advocate Mr. Anip Gandhi with Learned Advocate Mr.

Rashid Boatwala with Learned Advocate Mr. Rahul Jain present for Respondent no.

A - | et

L Learned Senior Advocate Mr. Rasesh Sanj&nwala with Learned Advocate Mr.
Indranil Deshmukh with Learned Advocate Mr. Vineet Unnikrishnan with Learned

Advocate Ms. Manasa S. thh Learned Admcate Mr. Ar]un Sreenivas present for
Respandent no. 3.

o Lea_med' Adv ocate Ms. Olga Luma Pereira present for Respondent no. 3 and 35.

Learned Advacate Mr. Rohan Kelkar wrth

ed Advocate Mr. Sahil Shah present .
for Respondent no. 4 to 8, 34." - -

Learned Advoc_aw Mr. Rohan Shah presémi fm, Refspendefnts. no.9to 32.

- r:: IR

- Lea med Advo cate Ms Natasha Sutana ;resent fﬂr Respﬂ ndent no. 3 3

Learned Advocate Mr. Hardlk lave present fer Preposed Respondents no. 38 to 41,
43, S 3 and 62.

L .Le:a.med Advocate Mr. Nandish Thacker pres&nt fm' pmposed respondents no. 42,
44 10 52, 5410 61,63 t0 81,85t086.

Leamed Advocate Mr Pratik J asam present for pmpos&é 'resfmndent no. _.82 to 84.

Leamed Senior Advocate Mr. ‘Mihir Thakore wzth [.earned Advocate Mr. Salil
- Thakore present for Respandent no. 36 and 37.

Afﬁdavzt filed by RE&pﬂndﬁm no. 35 9 to 32

ertten wbmxssmn filed by Apphcant in IA 209/2017

Aff" davit @f tﬁe Re‘spondents no. 3 1:0 8, 3‘3 to 35 and *pmpased réspandénts no. 42' :

For conclusion of arguments n buy om; apphcatmn in IA 209;’2017 list the matter
before s*mgle bench on 15.11 2{)1’7 since it is a part heard matter.

MANORAMA KUMARL ] IKKI RAVEENDRA BABU
MEMBERJUDICIAL ~ MEMBERJUDICIAL

. Dated this the 3rd day of November, 2017.
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